GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
RAJYA SABHA
UNSTARRED QUESTION NO 1937
(TO BE ANSWERED ON THE 215t March 2022)

STRENGTHENING SECURITY AT AIRPORTS

1937. SHRI M. MOHAMED ABDULLA

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the list of measures taken to strengthen security at airports and the details
thereof;

(b) whether Government has state-of-the-art technologies implemented in the
security of airports and the details thereof; and

(c) thelist of mgjor and minor incidents across all airportsin the country during the
last five years and the details thereof ?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(GEN. (DR) V. K. SINGH (RETD))

(@) & (b): Sir, the requirement of security is dynamic in nature. The Bureau of
Civil Aviation Security (BCAYS), the regulatory authority for civil aviation security
in the country, in consultation with other concerned agencies and stakeholders
reviews the security systems at airports from time to time and upgrades the same as
per requirement.

The following state of the art technologies are in place/initiated for upgradation of
security system at the airports:-

(i) Centralized Access Control System: This initiative is launched for issuance of
biometric enabled smart card based Airport Entry Permit (AEP) and Radio
Frequency ldentity (RFID) based automated vehicle access control system,
according to the terminal, zone and gate for secured and regulated access of
employee/staff and airport vehicle.

(i) Installation of Body Scanner at airportsin a phased manner.

(iii) Digi Yatra: Digi Yatra policy launched by Ministry of Civil Aviation in
August, 2018, intends to provide seamless and hassle-free passenger experience at
Indian airports, without the need for verification of ticket and ID at multiple touch
points.
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(iv) Radiological Detection Equipment (RDE): BCAS has issued an AVSEC
Circular No. 01/2020 on Standard Operating Procedure for operationalization of
RDE at Indian airports to prevent the radiological emergencies.

(v) Counter Drones/Remotely Piloted Aircraft (RPA) Systems. Recently, circular
has been issued by BCAS laying down specifications for detection and
neutralization of UAVs at airports.

(c): Thelist of major and minor incidents across all airportsin India during last 5
yearsi.e. from December, 2021 to January 2017 is annexed at Appendix.
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S. No.| Airport

| Security lapse incident and Action taken

2021

1.

Mumbai Airport

A loader travelled in hold compartment of Indigo flight from
Mumbai to Abu Dhabi on 12.12.2021 as the airline and GHA
failed in carrying standard security norms and GHA functions.

BCAS has issued stern warnings to both the entities on
22.12.2021 after giving them opportunity of being heard.

Raipur Airport

A case was reported on 14.11.2021 at Raipur Airport regarding
manual transfer of Check in baggage of an Indigo flight at the
Airport whereas such transfer is mandated to be transferred via
Baggage Handling System (BHS).

BCAS has issued show cause notice in the matter.

Rajkot Airport

A suspicious object was detected during screening of check in
baggage of a passenger travelling to Kolkata from Rajkot by Air
India flight on Q&.OS.ZOZL After checking the bag following laid
down procedure, an explosive showing PETN (Penta Erythritol
Tetranitrate) as 74% was found.

The passenger along with baggage was handed over to local
police.

CSI Airport, Mumbai

Unauthorised entry made by a passenger in CSI Mumbai airport
through departure gate no. 4 on 28.02.2021 to see off his friend
by fabricating his flight ticket.

FIR registered vide FIR no. 67/2021. Pax released after
registering FIR.

5. | CSI Airport, Mumbai | Unauthorised entry made by three passengers in CSI Mumbai
airport on 09.02.2021 on fake tickets.
FIR registered vide FIR no. 37/2021.

6. | Bhubaneswar Unauthorised entry made by a passenger in Bhubaneshwar
Airport airport on 28.01.2021 to see off his friend.

FIR registered vide FIR no. 30/2021 dated 28.01.2021 at
. Airport Police Station.

7. | CSI Airport, | Unauthorised entry made by a passenger in Terminal 2 of CSI,
Mumbai Mumbai airport on 18.01.2021 to see off his family.

FIR registered vide FIR no. 14/2021 U/S 465/468/471 & 426.
2020 -

1. | Helicopter On 15.10.2020 it was learnt that an entity was operating a
Operations at JP | helipad at Greater Noida in a densely populated residential and
gr‘?znsr Greater | commercial township and landing/Takeoff/ Servicing/

oida

Repair/Test Flights/MRO/Commercial flights of Rotary Wing
Aircraft/ Helicopters were taking place at the helipad.
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Security lapse incident and Action taken

S. No.| Airport

BCAS ordered an enquiry in the matter after receipt of reply to
show cause notice.

2. Chennai Airport

Unauthorised entry made by a person into Domestic Terminal
of the airport on 15.08.2020.

Case registered at Airport Police Station vide CSR No. 46/2020
dated 15.08.2020.

3. Imphal Airport

Air India did not follow the NCASP Rules of Aircraft (Security)
2011 & BCAS Circular for transit Pax of Flight No. Al-713 at
Imphal airport on 09.06.2020, as they had not issued new
boarding pass for all the transit Pax. CISF allowed the Pax to
pass through Security screening point without screening of
Hand baggage and without frisking of Pax except 2 or 3 earlier
passengers, later on they stopped frisking.

Disciplinary action taken against Chief Airport Security Officer
(CASO) and other official by CISF.

4 Passighat Airport

On 06.06.2020, a bullet got fired from the pistol of Personal
Security Officer (PSO) of Hon'ble Minister of Education, Govt. of
Arunachal Pradesh at chopper landing pad of Passighat Airport
hitting the concrete landing pad and no one was injured.

Case registered vide FIR no 20/2020 U/S287/336 IPC R/W SEC
27 (1) Arms Act at police station Passighat.

5. | Mangaluru Airport

Abandoned baggage found near airline ticket counter at
Mangaluru International Airport on 20.01.2020. Established
procedure was followed.

A case got registered U/s 5 & 6 of Explosive Substance Act,
1908, 10, 11, 13 & 18 of Unlawful Activities (Prevention) Act,
1967 and 120B, 307 of IPC. |

2019

1. | Ahmedabad Airport

05 live ammunitions were detected from a passenger’s hand
bag on 02.01.2019. The image and footage were checked and
confirmed that the mistake was committed by a CISF official.
CISF official was placed under suspension with immediate
effect for further disciplinary action.

2. | Bagdogra Airport

Unauthorised entry made by a person into terminal building of
Bagdogra airport on 09.02.2019.

The aforesaid individual was handed over to the Local Police for
further necessary action.

3. | Mumbai Airport

04 passengers approached Ethiopian Airlines check in counter.
Ethiopian Airline counter staff denied boarding pass to
passengers as it was a cancelled ticket. On investigation it was
found that the passengers were cheated by the booking agent.
Diary entry vide No. 25/2019 at local police station.

4. | Mumbai Airport

On 18.04.2019 Air India counter staff denied boarding pass to a
passenger as it was a cancelled ticket, subsequently the
passenger was escorted by Air India staff to departure gate to
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S. No.| Airport

Security lapse incident and Action taken

be offloaded. Later, it was found that the agent had cancelled his
ticket.
Diary entry vide No.17/2019 at local police station.

5. | Mumbai Airport

Unauthorised entry made by a passenger on 29.04.2019, who
was cheated by the booking agent and was given fake ticket.
Diary entry vide No.22/19 at local police station.

6. | Patna Airport

A passenger of GoAir missed his flight on 05.05.2019 as he fell
asleep. in the coach and Airline staffs failed to identify this
passenger before aircraft release.

Go Airlines investigated the matter and action taken against the
responsible staff members.

7. | Srinagar Airport

On 11.05.2019, one Live bullet found in a passenger’s bag, who
was travelling from Srinagar to Delhi
Handed over to local police for further legal action.

8. | Mangalore Airport

On 20.08.2019, a person was found taking photographs of
Mangalore airport operational area.
Handed over to local police for legal action.

9. | Port Blair Airport

On 05.07.2019, Go Airlines security staff detected one live
ammunition in a passenger’s bag during screening. He was
serving in the Indian Navy but failed to produce any evidence
regarding the ammunition.

He was handed over to local police and GD entry was made vide
no. 44/2019.

10. | Bengaluru Airport

Unauthorised entry made by a person to Bangalore Airport on
28.12.2019. He was challenged and apprehended by CISF
officials. On interrogation he revealed to be of unsound mind.
He was handed over to local police.

11. | Delhi Airport

On 18.11.2019, a man was caught impersonating a Lufthansa
Airline Pilot. He was wearing the Pilot Uniform and also had a
fake ID Card. Chief Security Officer of Lufthansa Airline checked
his suspicious behavior and informed CISF officials who
apprehended him.

He was handed over to local police and a case was registered
vide FIR N0.523/2019 U/S 417/468/4711PC.

2018

1. | Mumbai Airport

Unauthorised entry made by a passenger on basis of fake ticket
into Terminal-1 of CSI Airport Mumbai on 24.07.2018 to see off
his wife.

Arrested vide CR N0.49/18, U/S 465, 468, 471, 447 IPC.

2. | Mumbai Airport

Unauthorised entry made by 13 passengers to the checking
counters of Air Arabia airways, where it was detected that their
name were not reflecting in both Departure Control System and
reservation system. Later on all 13 passengers handed over to
Sahar Police station under forged ticket case by airline in
coordination with immigration.

5
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S. No.| Airport

Security lapse incident and Action taken

FIR No. 309/18 Sec 468, 471, 465, 438.
{Case is under investigation)

3. | Kolkata Airport

One Go Air loader staff allegedly involved in Marijuana
trafficking case was detained by NCB.
Later, he was handed over to local police.

4. | Cochin Airport

On 07.04.2018, one US citizen forcibly tried to enter Cochin
International Airport along with hand baggage on visitor ticket.
He was handed over to local police and FIR was filed under
Crime N0.633/2018 under sec 448 & 353 of IPC r/w 90 aircraft
rules. Later, he was handed over to American Consulate,
Chennai.

5. | Madurai Airport

Unauthorized entry made by a person into terminal buxldmg on
14.09.2018.
The person was handed over to local Police Station.

6. | Benagluru Airport

A loader of GHA for Spice Jet was found with a knife on
23.03.2018.
Later, he was terminated from the service.

7. | Jammu Airport

On 15.07.2018, a person entered up to apron area through
Cargo Gate.
Departmental enquiry initiated against CISF official.

8. | Srinagar Airport

One Live Bullet was found in passenger’s baggage, who was
travelling from Srinagar to Delhi on 12.10.2018.
Handed over to local police for further legal action.

9. | Srinagar Airport

On 16.10.2018, one live bullet found with a passenger travelling
from Srinagar to Lucknow.
Handed over to local police for further legal action

10. | Srinagar Airport

Unauthorized entry made by a person to Srinagar Airport on
01.12.2018 on fake ticket of Spicejet airways. He was caught
outside terminal Building and handed over to local police for
further legal action.

11. | Ahmedabad Airport

Unauthorized entry made by a person into T-1 of SVPI airport,
Ahmedabad on 05.04.2018 along with a group of 15 passengers
through departure entrance gate.

He was handed over to local police for legal action

2017

1. | Mumbai Airport

Unauthorised entry made by a person into terminal on
30.07.2017 on the basis of fake e-ticket.

He was arrested and a case U/S 420 IPC was regd. by local
police.

2. | Mumbai Airport

An unsound lady passenger forcefully entered into T-1 from
arrival exit gate on 28.10.2017.
She was handed over to police and a case U/S 447 IPC was regd.

3. | Mumbai Airport

30 passengers entered into T-2 on fake ticket issued by a travel
agenton 29.10.2017.

A
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Airport

Security lapse incident and Action taken

FIR filed 332/17 and Passengers, arrested & produced in the
courton 30.10.2017.

Delhi Airport

On 23.04.2017, CISF team got an alarm from PIDS system for
intrusion and found that one person has jumped from city side
of T2 area to Airside. The intruder was caught and handed over
to Delhi police for further action.

Delhi Airport

On 04.09.17, an alarm was generated from PIDS and it was
found that a person is trying to scale over the perimeter wall.
The intruder was nabbed and handed over to local Police for
further action.

Chennai Airport

On 03.05.2017, it was found that a person has gained
unauthorized entry into New Integrated Terminal check-in area
on fabricated ticket to send-off his friend.

The person was handed over to local Police for legal action.
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